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Oreil'Dl Excha.nC'e ReServes and rate (b) if so, what are the details in 
of Tax Collection this regard; and 

3342. SHR AJIT BAG : Will the 
Minister of FINANCE be pleased to 
state: 

(a) whether the foreign exchange 
reserve and the rate of tax co<llectioo 
are keeping pace with th hud~et esti-
mates; 

(b) if so, the details of the two items 
with specific figures: and 

(C) if not, the reasons for failures 
with 'Government's efforts to rreet the 
decline? 

THE MINISTER OF FIN ANCE 
(SHRI PRANAB MUKHERJ'E·E): (n) 
to (C). Budget estimates J.o not rOf.l-
tain any quantification of movements 
in foreign exchange reserves. How~ 

ever, foreign exchange r 3€~'ves on 
February 28. 1 98~ amoun1cd to Rs 
4166 crores compared with Rs, 3354 
crores on March 31, 1982, Excluding 
I MF transactions. the reSGr~!<:,s w culd 

h a 'ed declined by Rs. ] 022 crores in 
the current year up10 F l)rllarv 28th 
as compared with a decline of about 
Rs. 2257 crores on a comparable basiS 
for the same period in 19R1-8~. The 
Centre's net tax income after paying 
states' share of taxes is estimated at 
Rs. 13271 crores as a~a~_1st the Bud-
get stimnte of 13363 rrm'es. D~tRns 

are given in the Budget documents 
presented to Parliament and in the 
Economic Survey 1982-83. 

Incentives to sta,1f Putting up Resis-
tance in Bank Robbery Cases' 

3343. SHRI DEEN BANDHU VER-
MA: Will the Minister of FINANCE b 
pleased to state: 

(a) whether it is a fact that the 
Ministry of Finance is considerin Et a 
proposa,l to give incentives to those 
members of the Staff who put UP 
resistanCe in cases of bank robberies 
or hol 4. .. ups; 

(c) what steps are being taken to 
strengthen the security sy tern in the 
nationalised banks? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHR! 
JANARDHANA POOJARY): (a) and 
(b) Tbe matter is under consideration. 

( c) The state Governments, who 
are primarily responsible for the 
maintenance of law and order, have 
b en requested to take suitabl~ pre-

veritive measures. Government h ;!ve 
also issued instructions to< all public 
secto'r banks to tighten security mea-
sure within their premises. Detailed in-
structions have alSo been issued by the 
Government to pUblic sector banks re-
garding the specific additional security 
measures that should be taken by 
them, G vernment have als set uP a 
Hi h Pow red Committee to r \ iew 
thE' security arran~ ments in banks 
and make suitable rcC'om :·llend:Jtio. s. 

subsidy in ugar Exports 

3344. SHRlMATI GEETA MUKHER-
JEJE: WiU the Minister of COMMERCE 
be pleased to state: 

(a) whetlher it is a fact that Govern-
ment will have to allow huge amount 
of subsidy on sugar exports during the 
current year; and 

(b) if so, the total quantity proposed 
to be exported and the expected export 
price and indigenous price per quintal? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRIMATI ' RAM DULARI SINHA) : 
(a) and (b) India has been allocated a 
quota of about 6.50 lakh tonnes CY! 
Sugar Organi~ation. The actuad quan-
tity t() be exported would depend upon 
intemational prices. 




